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SECURITY COUNCIL PRESS RELEASE

Security Council ISIL (Da’esh) and Al-Qaida
Sanctions Committee Amends One Entry on
Its Sanctions List

On 15 January 2016, the Security Council Committee pursuant to resolutions 1267 (1999), 1989
(2011) and 2253 (2015) enacted the amendments specified with underline and strikethrough in the
entry below on its ISIL (Da’esh) and Al-Qaida Sanctions List of individuals and entities subject to the
assets freeze, travel ban and arms embargo set out in paragraph 2 of Security Council resolution
2253 (2015) adopted under Chapter VII of the Charter of the United Nations:

A. Individuals associated with ISIL (Da’esh) and Al-Qaida

QDi.276 Name: 1: AKRAM 2: TURKI 3: HISHAN 4: AL-MAZIDIH 
Name (original script): أكرم تركي هاشم المزيده 
Title: na Designation: na DOB: a) 1974 b) 1975 POB: na Good quality a.k.a.: Akram Turki Al-
Hishan Low quality a.k.a.: a) Abu Jarrah b) Abu Akram Nationality: na Passport no.: na National
identification no.: na Address: a) Deir ez-Zor Governorate, Syrian Arab Republic b) Iraq c) Jordan
Listed on: 11 Mar. 2010 (amended on 10 Dec. 2015, 15 Jan.2016 Other information: Other
possible date of birth: 1979.  He is a cousin of Ghazy Fezza Hishan Al Mazidih (QDi.277).  Financial
facilitator of the Islamic State in Iraq and the Levant, listed as Al-Qaida in Iraq (AQI) (QDe.115) as of
2015.

The Committee’s ISIL (Da’esh) and Al-Qaida Sanctions List is updated regularly on the basis of
relevant information provided by Member States and international and regional organizations.  An
updated List is accessible on the Committee’s website at the following URL: 
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www.un.org/sc/suborg/en/sanctions/1267/aq_sanctions_list
(http://www.un.org/sc/suborg/en/sanctions/1267/aq_sanctions_list).

The Consolidated United Nations Security Council Sanctions List is also updated following all
changes made to the ISIL (Da’esh) and Al-Qaida Sanctions List.  An updated version of the
Consolidated List is accessible via the following URL: www.un.org/sc/suborg/en/sanctions/un-sc-
consolidated-list (https://www.un.org/sc/suborg/en/sanctions/un-sc-consolidated-list).

For information media. Not an official record.
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